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Union. Territory to meet this additional 
clIpeDditure ? 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): (IL> The Gov-
ClI}ID\ent of Punjab have i~u  orders re-
vising the pay scales of college teachers 
in. IICcardancc with the recommeodations 
of the University Grant.. Commission 
which are identical with those recommend-
ed by the Kothari Commi.sion.. 

(b) The Government of Himac:hal Pra· 
desh have proposed \0 revise the pay 
scales or their college teacher.. on the 
aoa1ogy of the revised salary seales of the 
corresponding category of tleach«s in 
Punjab. 

(c) According to the information ~u
plied by the Himac:hal Pradesh Adminis-
tration the estimated cost of implementing 
the scheme during 1966-67 and 1967-68 
wiD be Rs. 3,31,900. Certain discrep'ancie' 
in the proposals submitted by the Admin-
istration have beeo pointed out and action 
to release the n~s  funds will l>e 
taken on receipt of clarifications from 
them. 

DETENUI!S IN ~  BENGAL 

2470. SHRI JYOTIRMOY BASU: Will 
the Minister 0{ HOME AFFAIRS be 
please4 to state : 

(a) the number of persons in West 
Bengal detained under the Preventive 
Detention Act since 15-9-67; 

(b) the number of cases pending in ~t 

individuals in coanection with the last 
political agitation; and 

4c) tbe number at undertrlal prisoner.? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) 10 
(c). {nformation is being collected. 
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Ass,uLT ON A UNION I>EPtTrY 
HOMt;; MINISTI!R 

2472. SHRI YASHPAL SINOH: Will 
the Minister of HOME AFFAIRS be pleaN-
cd to state: 

(a) wbether it is 8 facl lbat the Union 
Deputy Home MiDistcr was injored in a 
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meeti.aa at Coimbatore; 

(b) whether any report has been receiv-
ed in this regard from the State Govern-
nlcnt; alld 

(c) if so, the reaction of Ihe Central 
GOYemIIIent thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VrDYA CHARAN SHUKLA): (a) The 
Union Depuly Home Minister was injured 
hy a "tone while he was going in a jeep 
I () IIddress a meetillg at Coimbatore, on 
~  February. 1968. 

(b) ~s  Sir. 

(c) The mailer is reported to be under 
investigltion. The Central Government 

c t~ such acls of violence. The Chief 
Minister of Madras is also reported to 
~  expressed his grief over the incident. 

C. R. P. CoNTINGENT AT COIMBATORE 

2473. SHRI YASHPAL SINGH: Will 
Ihe MinL.ter of HOME AFFAIRS be pleas-
ed to .Ule : 

(a) whether i I is a fact Ihat a con tln-
!,cnt of Central Reserve Police has been 
,(ationed in CoimbalOre ill Madras State; 

(b) Ihe circumstances for such station-
illg of .. police force there; and 

(c) whether the State Government have 
heen coasulted in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRr 
VlDYA CHARAN SHUKLA): (a) to 
(0). In January last at the request of the 
Government of Madras a small contingent 
of the Central Reserve Police Force was 
~nt to Coimhatore for reinforcillg the 
State's Police force. On completion of its 
dUty the contingent was released by the 
Government of Madras and it has since 
Ihen r"lurned to its headquarters. 

VOLUNTE.ER FORCES OF THE KeaAu 
CoMMUNJsrs 

2474. SHRI D. N. PATODIA: WiD the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether it is a fact that Centre has 
urged Upoll the Government of ICerIJa to 

remain the volunteer forces of the Com-
mllllist; 

(b) if so, the details thereof; and 

(c) the reaction of the State GOvertl-
ment in the matter? 

THE MINISTER OF SI'ATE IN THE 
MINISTRY OF HOME AFFAIRS (SHlU 
VIDYA CHARAN SHUKLA): (a) 10 
(c). The Home Minister had written 10 
the Chief Minister of Kerala reqlleldng 
bim to make enquiries illto the report ap-
pearing in newspapers that at C_ 
a mock arrest of the Prime Minister IIld 
the Deputy Prime Minister was enacted by 
the volunteers of the Communist Party 
(Marxist). The Chief Minister's reaction 
was that it would he unwise to talce action 
against those who went in for sucb demoas-
trations but that action would be taken 
when such demonstrations transgress the 
limits and involve attack on person or 
property. 

PLI!BISC'ITJ: FRONT OF KASIIMIJt 

2475. SHRI liARDAYAL DEVGUN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government are aware of 
the subversive aClivities of the Plebiscite 
Front in Jammu " Kashmir; 

(b) if so, whether Government plopcJlC 
to declare the Front as unlawful under the 
Unlawful Activities (PrcvenIiOll) Act; IIICf 

( c) if not, the reasons therefor? 

THE MINTSTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHlU 
VIDYA CHARAN SHUKLA): (a) to 
(c). While Government are aware of Ibe 
activities of the Plebiscite Front, they do 
not consider that the preacnt COIIdidons 
require action under the UnlawfDI Acti-
vilies (Prevention) Act. 

HALF PASSAGF. CoNCI!SSION FOR SI!A 
VOYAGE FOR SrvDmns PROM 

ANDAMAN 

2476. SHRr K. R. GANESH! WiD the 
Minister of TRANSPORT AND SHIP-
PING be ~  to ~t t  

(a) wbether studenlli from tbe AndaQIa. 
and Nicobar Islands are Biven balf p..-p 




